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CALCUTTA BENCH
No. OA 1427 of 97
Present ¢ Hon'ble mr.austice RoNeRay, Vice-Chairman

Hon'bla Mr,B.P.Singh, Administrative Member
aRATI ROY
VS
UNION OF INDIA & ORS,
For the applicant ¢ None
For the respondents: Ms,U.Sanyal, counsel
* . Heard on ¢ 4.4.2001 ‘_ : Order on 4.4.2001
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| ane appears F@@f&he applicant onirepeated calls todays
It appesrs from the record that none appeared for the applicant on
sever al earlier occassions also, The applica@ibn is therefore dis-
‘missed for ncn-prosecdtion. Mé.U;Sanyal, 1d. c ounsel for the respon-

dents is present., No order as to costs
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